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. CENTRAL ADMﬁNISTRATIVE TRIBUMAL
FRNARKULAM BEMCH

0.A.N0.121/1998

Tuesday this the 23rd day of Janypary, 2001
CORAM

] ! MAN
1O 'RLE MR. A.V. HARIDASAN, VICE CHAER
;8;‘BLE MR. T.N.T. NAYAR, ADIMINGTRATIVE MEMEBER

Applicants

7. C.K.Azeegz, S/o.K./.Koya, aged 29 yeans,
nesiding at Cheriyakunnahulam, Katpeni,
Fireman, Lakshadveep Fine Service,

Potice Station, Kavarathi.

2. K.Aboobacken, S/O.M.K.Pookoga, aged 30 Zeaao;
Kuti House, Agatti lsatdnd, Fireman, Larshadweep
Fire Senvice, Police Station Agazii. :

3. K.Abdutkadanr, $/o.Shaik B.P., ajed 31 years
Kutapu House, Chettat lstand, Fireman, LakAAadweep
Firne Senvice, Police Station Agati.

4. B.C.Huneen, S/o.P.C.Abdutkaden, aged 28 yeans,
Beeyachetia House, Amini /sland, Fireman)
Lakshadweep Fine Senwice, Potice Station Agatti.

5. AK.Sirag, S/o.(Laze) K.Abasati, aged 34 yeans,
Azhikom House, Amini lstand, Fireman, Lakshadweep
Fine Senvice, Potice Station Agazi,

6. C.8.Abdutsta, S/O.K.C.#hmgakoya,ﬂb'i, aged 28 yeans,
Chanathbati House, Amini lsland, fiaeman,
Lakshadweep Finre Sernice, Potice Station Agazzi.

7. T,K.Muthukoya, $/0.P.P.Yacoob, agerd 31 yeans,
Thottathakanra House, Kadamath lstend, Fireman,
Lakshadweep Fire Senvice, Potice Station Agatti.

8. C.G.Hangakoya, S/O.Kaya, Kunadathumhana, agedv28 yeans,
Chammanagath House, Katpeni [stand, Fireman,
Lakshadweep Fine Service, Potice Station Agazii.

9. P.C.lbrakim, S/0.Kidave T K., aged 32 yeans,
Puthiyachette House, Agatzi [stand, Fireman,
Lokshadweep Fire Senvice, Potice Station Agatti.

10, E£.C.Andukoya, S/o.Muthutla, Thottathahara, aged 28,

Edakattacheta House, Chettaz /stand, Fireman,
Lakshadweep Fine Sentice, Police Station Agazii,

17. H.Jaffen, S/O.ﬂbduttakoya, aged 32 yeans, #anaaommabiyoda

Aouse,KLttan [stand, Fireman, Lakshadweep Fine Sergice,
Potice Station Agazii.

12.. T.K.Abdut Rahiman, S/o.(tate) Hohammed P.V., aged 29,
ekhuhunninamers House, Agatzti loland, Drniven Operaton,
Lakshadweep Fine 5¢@yigelqugfqg Station Agazti.
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A.Muthukoya, 5/0.P.P,Mohammed, aged 30 yeans,
Ashammahada House, Amini [stand, Diiver Openraton,
Lahshadweep Fine Sensice, Police Station Agatii.

- Abdut Rahiman S.8., S/o0.M. Attakoya, aged 28 yeans,

Sarommabiyoda House, Kadamat [stand, ineman,
Lakshadveep Fire Senvice, Police Station, Kavaratii.

MNohammed Khateet, M.K. S/O.ﬂ.K.ﬂamga Haji (tate),
aged 3% yeans, loosokhakkada House, Kalpeni [stand,
Fineman, Lakokadweep Fine Senvice, Potice Station,
Kavarnatti. . :

Mutlahoya A.P., S/o0.P.C.lUduman, aged 29 yeans,
Ammippuna House, Amini loland, Fineman, Lakshadweep,
Fire Service, Police Station, Kavaratii. ’

Hyderati A.K.,, S/o0.K.K.Sayed Mohammed Koya, aged 31,
Atikkakhkada House, Katpeni [stand, Fireman,
Lokshadweep Fine Seriice, Police Station, Kavaratti.

Aliyyut Akber H.V., S/0.PPT.Ko ammakoya, aged 37,
Moutana Veed, Andrnott [stand, %ineman, Lakshadweep
Fire Service, Pttice Station, Kavarati. '

Mohammed Abdut Wazern P.P., S$/o0.K.K.Sayed Shaik (tate],
aged 29 years, Palathupura, Androit /stand, Fineman,
Lakshadweep Fire Service, Potice Station, Kavaretzi.

NMuzhukoya M.P,, $/0.P.F.Hassainan (tate), aged 29,
Mullappura House, Kadmat /stand, Fireman, '
Lakshadweep Finre Service, Potice Station, Kavanatii.

Abdutl Khadenri M., S/o0.Cheniyakoya, aged 31 yeans,
Handati House, Amini [stand, Fireman, Laksadweep
Fire Senvice, Potice Szation, Kavara#i.

Zahkkeen flussain M.K. S/0.Attakoya P., aged 28 yeans,
Mathit Kadannattla House, Katpeni letand, Dniven

%penaton, Lekshadweep Fire erivece, Police Station,
avaratti.

Aboobacker A.C., 3/0.K.P.Yousuf, aged 32 yeanrs,
Achechitta House, Kadmat /stand, Driven Cpenraton,
Lakshadweep Fine Serivce, Police Station, Kavanrati.

B.C.Muthukoya, aged 33 years, $/o.Ahmedkoya,
Batichetta House, Amini /stand, Fireman,
Lakshadweep Fine Senvice, Fire Statién, Andnrotz,

K./.Attakoza, aged 31 yeans, S/o.M. /. Pooke a,
Radappuratha [tiam House, Kalpeni /stand, Fireman,
Lakshadweep Fine Service, Fine Station, Androit.

PoP.Sayed Shaikoya, aged 30 gears, 5/0.7,Sayed Koya,
adippura House, Amini /sland, Fireman, Lakshadweep
Firne Service, Firne Station Andontz, : _

M.V.ﬂbdﬁl Loffar, aged 28 yeanas, S/o.M.K.KdAmLkoga,
MNathie aliyammada House, %alpeni [stand, Fireman,
Lohohadweep Fine Service, Fire Station, Andaoztt.
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K.K.Imadudeen, aged 29 yeans, S/0.K.C.Nattakoya,
Kanjarkakhada House, Andrott /stand, Fineman,
Lakashadvcep Fine Senvice, Fine Station, Androt.

LoP.Mohammed Khateet, dged'30 yearns, S/o0.P.r.
Lddeegue, Lavanakhal rudiyapuna House, Andrott

leotand, Fireman, Lakshadweep Fine Service,

Fire Station, Andortt.

B.Jateet, aged 31 yeans, 5/0.A.Kidave Bithnat House,
Andrott /stand, Fireman, Lakshadweep Fire Service,
Fire Station, Androit. |

P.Mokammed Abdut Jabbanr, aged 3f earns, S/O.M.Naﬁtakoga,
Pattiydda House, Andnott [stand, Fireman, Lakshadweep
Firne gtatian; senvice, Finre Station, Andnrott.

K. V.Shahut llameed, aged 30 yeans, S/O.K.K;Youoeﬁ,
Kodivatapp House,Androt lstand, Fireman,
Lakshadweep Fire Senvice,Fire Station, Androzt.

/.flassan, aged 33 yeanrns, 5/0.51ddee¢ue r. K, fzate};
Taitath House, Androztz énetnd [stand, Fireman,
Lakshadweep Fire Service, Fire Station, Andnrozt,

E.K.Shaikoya, aged 38 years, S/0.P.C.Aboosatih Koya,
Thangat, Edayalat House, Andrott [stand, Fire Dniven

Cum Openazon, Lakshadweep Fine Senvice, Fire Station,
Andrott.

L.P.Sayged Buhari, aged 32 yeans, S/O.P.P.Siddeeque,
Lavanaikat Pudiyapura House, Andnrott lstand, '
Fine Driver Cum Operaton, Lakshodweep Fire Senvice,
Firne Station, rindrott.

M. K,Bushen Jamhanr, S/O.M.P.ﬂbdullkaﬁiman, aged 28,
Mukkrni Kakkad #Houase, Katpeni [stand, Fireman Driven

zpekaiox, Loakshadweep Fire Senvice, Potice Station
inicoy.

AsP.Mokamed Khasim, S/o.U.P.Badarudeen Koya,
aged 27 5ean4, Arazhapura House, Androzh lstand,
Fireman Oriver Operaton, Lakshadveep Firne Service,
Potice Szation, Minicoy. '

K.K.Koya, S/0.Akara Cheniyakoya, aged 27 years,
Kumnam Kutanm House, Katpeni /stand, Fireman,
Lakshadweep Fire Senvice, Potice Szation, Hinicoy.

V.Koya, S/0.A.T.Fathahutta Koya, aged 33 yeans
Nadigath flouse, Katpeni /Alang,,FLgeman, # ’
Lakshadweep Fire Service, Potice Station, Minicoy.

M.Jateet, S/o.V.Hamza, aged 29 years, Manrar Houase ,
Katpeni [stand, Fireman, Lakshadveep Fire Senvice,
Police Station, Minicoy. :

Kol . Hydern Ati S/O.P.Cﬁeaiga Koya, aged 31 yeans
Kahkaitlam Hounse, Katpeni /ALand? Lazman, ¢ ’
Lok shadweepn Finre Senvice, Potice Station, Minicoy.

Contd,.




42,

43.

44,

45.

46.

47.

48.

-: & .-

H.Abdut Mutﬁalﬁﬁ, S/o0.E.K.Mohaned Koya, aged 29,
Mammel House, Kalpeni [stand, Fireman, La shadweep
Fire Senvice, Potice Station, Minicoy.

K.O;A.Khaden, S/0.R.P. Kunhi Koya, aged 37‘yean4,
Kalpeniyathoda House, Chetlath letand, Fireman, -
Lahshadweep Fire Senvice, Police Station, Minicoy.

P.Baéhaek,'S/O.C.#.Moﬁammed, aged 32 yearns, Kokkayoda
House, Kalpeni [stand, Fireman, Lakshadweep Fire
Service, Potice Station, MNinicoy.

V.P.Mohd Rafeeque, S/0.P.V.Cheriya Koya, aged 28,

Vanam Pappada House, Katpeni [stand, Fireman,
Lakshadveep Fine Senvice, Police Station, Minicoy.

P.Shati, S/o.M.P.Butu Koya, aged 29 yeanrs,
Ponnikam House, Kittan [sdand Hlouse, Firneman,
Lakshadweep Fire Senvice, Potice Szetion, llinicoy.

Yousuf Zaknia T., S/o.(tate) P.tlohanmed, aged 31 yeans,
Thooshioda House, Kalpeni [stand, Finreman, : v
Lakshadweep Fine Senvice, Police Station, Kavaratii.

A;Cﬁeaiyakoya $/0.8 . Mohammed (tate), aged 28 yeans
Atzaloda #oa4é, Kadamath, Fireman, Léka%adweepyfine’
Service, Potice Station, Minicoy.

(By Advocate Mr. Thampan Thomas)

Vi,

Unien of India, represented by its
Secretary to Government, '
Ministry of Home Affairs,

TMTew Delhi.

The Administrator, A
Union Territcry of Lakshadweep,
Revaratti.

The Superintendent of Police,
Union Territcry of Lakshadweep,
Kavaratti. .. .Respondents

(By Advocate Mr.PRR Menon (rep.by Ms.Heera)

‘The epplication having been heard on 22.,1.2001, the

Tribunal on the same day delivered the fellowing:

ORDER

HOM'BLE MR. A.V. HARIDASAM, VICE CHAIRMAM

Applicants 48 in number are members of the Fire

Force of the Lakshadweep Administration. They are in

three grades. Their common grievance is that they are

left

at lower - pay- scalef in comparison to their

counterparts under the Delhi Administration as also Union

Territory of Andaman and Micobar TIslands. Despite the
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fact that the applicants have highlighted the drievance

before the second fespohdent several times, .applicants

are still aggrieved that their request have not evinced

any response. . Under these circumstances, the applicants

have jointly filed this appIication for the following

reliefs:

(1)

to. declare that the applicants in the

category of firemen in the Union Territory

‘of Lakshadweep are entitled for a pay scale

of Rs.975-25-1150-EB-30-1660+300 and the

categdry of driver operator the pay scale
Qf Rs.i320—2d40+300 as thaf of the firemen
and driversjand firemen operator drivers in
Delhi, Andaman and Micobar and cher Union,

Territories;

(ii) to direct the respondent No.2 to dispose

of Annexures.A5 to A9 within a time limit.

(iii) to direct the respondents to consider the

training periéd of the applicanté- as
active service and extendthe beenefit of

Annexure.A2 to the applicants.

(iv) to direct  the respondents | to give

(v)

- compensatory off, overtime allowance, risk

aliowanCe,4 remote area .allOwance_ and
accommodation to‘the applicants are given
to othef fire service.persoﬁnel,

to’ issue-.such other reliefs which ‘this
Hon'ble Tribunal mayjdeém fit and necessary
in this cése.

and

(vi) to award the costs of the applicants.

Cotnd..C
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2. The respondents have filed a detailed reply

statement in which they contest the claim of the

vappliéants.

3. ‘When the matter came up for final hearing,

learned counsel for the applicant. states that the
applicants ‘would be satisfied if the 'applicaﬂts are
permitted to make a detailed'representation fQ the Ist
respondent ‘and the Ist respondent is directed to look
into the matter and give an appropriate reply to the
respondents - Within a reasonable period. Ms;Heera
appearing for the respondents submits that = the
respondents have no objection if the matter is being
disbdsed éf in thersaid_manﬁer. |

4. - In‘the result, in the light.of the submission'of
the learned counsel on'either éide, the appliéation is
disposed of permitting the applicants to make a detailed
representation to the Ist respondent highlighting their
grievaﬁces within two mbnths from today and directing the
ist respondent thét if such a representation is received
within two months from today, the same éhall be
considered.and disposed of with ‘a speaking ofderf within
a period'of three months from the date of receiét of the

representation. Mo orders as tc costs.

: A.V. HARIDASAN
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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List of annexures referred to:

Annexure.A5:True copy of the representation dated
1.9.97 submitted by the Ist applicant
before the third respondent.

Annexure.A6:True copy of the representation dated

3.9.1997 submitted bythe applicant No.23

before the 3rd respondent.

Annexure.A7:Tfue copy of the representation dated
2.12.1995 submitted before the third
_respondent bythe Is applicant.

Annexure.A8:True ccpy of the representétion dated
29.11.1995% submitted by the Fireman,

Lakshadweep Fire Service, Minicoy before
-the third respondent.

Annexure.A%:True copy of the representation dated
7.9.1996° submitted by the applicant
Mo.37 before the third respondent.




